IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :04-03-2025

Date : 04.03.2025

Order
WP (C) - Dtd. WRIT (Seat
1 |17156/2025/04.03.2025 | o c)5(,5 [BALARAM SINGH C.O. 2025-02- |BRANCH-1 No-4)
25
Order
WP (C) - Dtd. (Seat
2 17160/2025|04.03.2025 31250/2024 K K NATH C.0. 2025-02— No-4)
25
Order
BLAPL- Dtd. (Seat
3 17167/2025/04.03.2025 10825/2024 P. K. BEHERA |[C.O. 5025-02— No-4)
24
Order WRIT (Seat
WP (C) — Dtd. BRANCH B
4 17170/2025/04.03.2025 4993/2025 H. K. PATRA C.0. 2025-02—- | (DIVISION ng)
21 BENCH-1)
Order
(Seat
CONTC- Dtd.
5 17171/2025/04.03.2025 6314/2024 M.R.SAHOO C.0. 2025-02— No-
103)
28
Order
(Seat
CONTC- Dtd.
6 17172/2025/04.03.2025 6315/2024 M.R.SAHOO C.0. 2025-02— No-—
103)
28
Order
CONTC- Dtd. (Seat
7 17173/2025/04.03.2025 6317/2024 M.R.SAHOO C.0. 2025-02— CONTEMPT No-3)
28
Order
TRP (C) — Dtd. (Seat
8 |17174/2025/04.03.2025 |5 505, G SUNDARA C.0. 2025-03~ M-J-C- No—6)
03
Order
CONTC- Dtd. (Seat
9 17175/2025/04.03.2025 7114/2024 B.K.SWAIN C.0. 5025-02— CONTEMPT No-5)
28
Order
WP (C) — Dtd. (Seat
10 |17176/2025/04.03.2025 3860/2025 M.SAHOO C.0. 2025-02— No-5)
28




Order

TRP (C) - Dtd. (Seat
11 [17177/2025|04.03.2025 | 2, |S K BHANJADEO S025_03. M-J.C Noeg)
03
Order
(Seat
WP (C) - Dtd. WRIT ©
12 |17178/202504.03.2025 6052/2016 B K PATI 2025-03- |BrANCH-7 [NO©
44)
03
WP (C) - giier (Seat
13 |17179/2025/04.03.2025 |- 2% . |C.KHATUA 202503 No-
44)
03
Order
(Seat
WP (C) - Dtd. WRIT ©
14 [17180/2025/04.03.2025 |fooc . |S.BEHERA 2025-03- |mranch_s NO
23)
03
. COURT giier (Seat
15 [17181/2025(04.03.2025 | oo 0o, [K.SRHOO NO.  oo5e s No-
20 23)
04
WP (C) - COURT gijer WRIT (Seat
16 |17182/2025]04.03.2025 (oo . - M K PRADHAN NO. oot 03- lmmancH-7 MO~
20 44)
03
WP (C) - COURT giger giiECH (Seat
17 [17183/2025(04.03.2025 |l 00 o |B.BARIK 28. 2025-02— | (DIVISTON ng)
25 BENCH-1)
Order
18 |17184/202504.03.2025 |°0 (¢~ P K BARIK vo. D, WRIT -
U 34156/2023 * |2025-02- |BRANCH-1
20 31)
25
Order
19 [17185/2025(04.03.2025 |2 (&)~ R.SAMAL EgURT ped. WRIT éiﬁat
U 5739/2025 | * |2025-02- |BRANCH-3
20 13)
25
. COURT gijer (Seat
20 [17186/202504.03.2025 | 20 o0, N.SAHOO T No-
20 13)
28
S COURT giier (Seat
21 [17187/2025/04.03.2025 | 0o 0., |L.MOEANTY T No-
20 13)
28
. COURT giier (Seat
22 |17188/2025|04.03.2025 206/2025 |C-JAYASINGH NO. 202502~ No-
20 13)
28
S~ COURT gijer (Seat
23 [17189/2025/04.03.2025 |So 2 . |B.DAS T No-
OLD 13)
04
WP (C) — COURT |Order WRIT (Seat
24 [17190/2025/04.03.2025 |Soo-' . |B.DAS NO. 3 [Dtd. BRANCH  |No-
OLD  |2025-04- |(DIVISION |111)




04 BENCH-2) |
Order
COURT
WP (C) - Dtd. WRIT (Seat
25 [17191/202504.03.2025 |3, 47", |A.MOHANTY NO. 3|5 i 02— |BRANCH-7 |Nows)
OLD
28
Order
COURT
WP (C) - Dtd. (Seat
26 |17194/2025(04.03.2025 )0 /0" o0, [A.T.NAYAK NO. 3|58 oo Nocs)
OLD
24
Order
COURT
WP (C) - Dtd. (Seat
27 [17195/202504.03.2025 |2 ,>"° _ |S.K.MISHRA NO. 2 |g55s 1, News)
OLD
31
Order
28 [17197/2025/04.03.2025 ["E(C)- M.R.RAUTRAY EgURg btd. (Seat
e 5650/2025 | T © £ 12025-02- No-5)
OLD
25
Order
29 [17198/2025/04.03.2025 |"E(C)- T.SWAIN EgURg ptd. WRIT éifat
He 5613/2025 | ° © 4 12025-02- |[BRANCH-3
OLD 13)
25
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
30 |17200/2025(04.03.2025 | ,020"7 o |B K DAS NO. 2 | 0t oe |mrse Nos)
OLD
13
court [Order (Seat
31 117201/202504.03.2025 |VE(C)~ M.S.HASAN No. 2 Ptd- WRIT No-
e 5391/2025 | °° © ©12025-02- |BRANCH-6
OLD 16)
24
WP (C) - COURT gijer (Seat
32 [17203/202504.03.2025 )2, 0, B.K.SWAIN T No-
OLD 16)
20
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
33 [17204/2025(04.03.2025 |5 "0 |P MOHANTY NO. 2 |,00r ol lmrac Noo1)
OLD
13
WP (C) - COURT gi:er WRIT (Seat
34 [17205/2025(04.03.2025 |, "> |P.K.MOHANTY NO. 2| 05l 0o |hemmenen MO
OLD 48)
19
CRLMC- TUSAR KUMAR COURT gijer CRIMINAL | (Seat
35 |17206/202504.03.2025 |00 oy NO. 2 | 0 oe lmasd Noet)
OLD
13
WP (C) - COURT giier giiECH (Seat
36 |17207/202504.03.2025 |o 000> |H.K.MOHANTA ggb 2 |y025-02- |(oTVTSTON TS;)
28 BENCH-2)
Order
(Seat
WP (C) - COURT |Dtd. ©
37 |17209/202504.03.2025 ) o° . |A.DAS vo. 6 |l2025-02- No
109)
21
CRLMC- COURT |Order CRIMINAL |(Seat
38 [17210/2025(04.03.2025 |7 "0 [P K MOHANTY ro. 6 ot o sc Neet)




2025-02-
13
Order
WP (C) - COURT |Dtd. (Seat
39 117211/2025/04.03.2025 26485/2024 K.C.PANDA NO. € 12025-02- No-1)
28
Order
CRLMC- COURT Dtd. CRIMINAL | (Seat
40 |17212/2025|04.03.2025 2091/2022 M PAGAL NO. 6 12025-02- MISC No-1)
13
Order
WP (C) - COURT |Dtd. (Seat
41 117213/2025/04.03.2025 3860/2025 T .CHAKRABARTY NO. € 12025-02- No-1)
28
Order
RVWPET- COURT |Dtd. CIVIL (Seat
42 117215/2025/04.03.2025 160/2023 D K JENA NO. 6 2025-02- |REVISION |No-5)
13
Order
WP (C) — COURT Dtd. (Seat
43 117216/2025/04.03.2025 5465/2025 A.K.SWAIN NO. 6 |2025-03- No-5)
20
Order
(Seat
WP (C) — COURT |Dtd. WRIT _
44 117217/2025/04.03.2025 4048/2025 P.K.MOHANTY NO. 6 12025-02- |BRANCH-4 Ts)
19
Order
CRLMC- COURT Dtd. CRIMINAL |(Seat
45 117218/2025/04.03.2025 1490/2020 P BEHERA NO. 6 12025-02- |MISC No-5)
13
Order
WP (C) — COURT |Dtd. (Seat
46 117219/2025/04.03.2025 29538/2024 N.K.ROUT NO. 6 12025-02- No-5)
28
Order
CRLMC- COURT |Dtd. CRIMINAL | (Seat
47 117221/2025/04.03.2025 1490/2020 M D BISWAL NO. 6 12025-02- |MISC No-5)
13
Order
ABLAPL- BIKASH KUMAR COURT Dtd. (Seat
48 117223/2025)04.03.2025 12491/2024 \KUND NO. 6 (2025-03- No-5)
03
Order
ABLAPL- COURT |Dtd. (Seat
49 117224/2025/04.03.2025 8080/2024 M R SAHOO NO. 6 12025-03= No-5)
03
Order
ABLAPL- COURT Dtd. (Seat
50 |17229/2025|04.03.2025 7937/2024 G SUNDARA NO. 6 12025-03— No-5)
03
Order
(Seat
ABLAPL- COURT |Dtd.
51 117233/2025/04.03.2025 9745/2024 M R SAHOO NO. € 12025-03- BAIL-2 No-
10)
03
|52 |17234/2025[04.03.2025 |ABLAPL-  |K N SAHOO (COURT |Order |(Seat




705/2025 NO. Dtd. No-
17 2025-04- 10)
11
Order
53 117236/202504.03.2025 VPG~ P K JENA EgURT ptd. WRIT éifat
U 5273/2013 *  |2025-02- |BRANCH-5
17 21)
28
ABLAPL- COURT giger (Seat
54 |17237/2025|04.03.2025 621/2025 |F K JENA NO. oo c_g3- [BAIL-1 No-
17 14)
03
ABLAPL- COURT giger (Seat
55 |17238/202504.03.2025 1991/2025 |GAGAN ROUT NO. 2025-02— No-
17 14)
28
Order
COURT
ABLAPL- BYOMAKESH Dtd. (Seat
56 |17241/20251|04.03.2025 1947/2025 |TRIPATHY TS. 2025-02— BAIL-1 No-6)
28
Order
COURT
ABLAPL- Dtd. (Seat
57 |17245/2025|04.03.2025 1924/2025 A K MISHRA NO. 202504 No—6)
17
21
ABLAPL- COURT giier (Seat
58 (17247/2025(04.03.2025 1366/2025 ANIL SAHOO NO. 2025-09— BAIL-1 No-
17 14)
28
Order
COURT (Seat
ABLAPL- PRAMOD KUMAR Dtd.
59 117248/2025|04.03.2025 889/2025 JENA NO. 2025-02— No-
17 14)
28
ABLAPL- COURT gijer (Seat
60 [17251/2025/04.03.2025 [, 0" " o |A K NAYAK NO. | oos_0ae No-
17 14)
28
Order
ABLAPL- COURT |Dtd. _ (Seat
61 |17264/2025/04.03.2025 4046/2024 B P TANGA NO. 2 12024-05- BAIL-1 No-2)
01
Order
CRLMC- COURT |Dtd. CRIMINAL |(Seat
62 |17265/2025/04.03.2025 4732/2023 D SAMAL NO. 2 12025-02- |MTSC No-3)
13
Order
CONTC- COURT |Dtd. (Seat
63 |17266/2025/04.03.2025 5610/2024 L D PANDA NO. 2 12025-03- CONTEMPT No-1)
03
Order
CONTC- COURT |Dtd. (Seat
64 |17268/2025/04.03.2025 7414/2024 A P SAHOO NO. 2 12025-03— No-1)
03
Order
CONTC- COURT |Dtd. (Seat
65 [17269/2025|04.03.2025 6213/2024 A K PANDA NO. 2 12025-03— No-1)

03




COURT

Order

CONTC- Dtd. (Seat
66 [17270/2025|04.03.2025 o " [B SAHOO NO.  [oge10m Noo1)
25
31
Order
COURT
CONTC- Dtd. (Seat
67 |17271/2025|04.03.2025 /o070 o, |S SRHOO T Nooa)
25
03
Order
COURT
CONTC- Dtd. (Seat
68 [17272/2025|04.03.2025 [ oo "0 S SRAHOO R Noe1)
25
03
Order
COURT MISC.
MACA- Dtd. (Seat
69 |17274/2025/04.03.2025 ;000 o A K DAS NO. | o5l g3 |RPPEAL Noe6)
25 SEC.
03
SLAPL- COURT giier (Seat
70 |17275/2025(04.03.2025 |00 R. K. MALLICK NO. | o5s_ga. |[BAIL-2 No-
21 17)
03
Order
COURT MISC.
MACA- Dtd. (Seat
71 [17276/2025(04.03.2025 |, 000 IS SWAIN NO. | o5& g, |RPPEAL Noee)
21 SEC.
28
Order
COURT MISC.
72 17277/2025 |04.03.2025 [VACA” J DEHURY NO ptd. APPEAL (Seat
Y2 641/2024 © |2025-02- No-6)
21 SEC.
28
Order
COURT
WP (C) - Dtd. (Seat
73 [17278/2025(04.03.2025 | o, o . |SUMAN MITRA NO. ool ooe Noee)
21
25
WP (C) - COURT giger giiECH (Seat
74 |17279/202504.03.2025 |o b |U CHHOTRAY g?. 2025-03~ | (DTVISTON TB;)
03 BENCH-2)
— COURT gijer (Seat
75 [17280/2025(04.03.2025 | - "0 |P. K. PARIDA T No-
OLD 109)
21
WP (C) - COURT giier giiECH (Seat
76 [17281/2025(04.03.2025 [,75 5% . [MONOMOY BASU gg. 2025-04- | (DIVISTON Tgi)
07 BENCH-1)
Order
CRLREV- MANOJ KUMAR COURT |Dtd (Seat
77 |17282/2025104.03.2025 1700 0005 MOHANTY NO. 6 2025-02- No-
101)
28
Order
WP (C) - DR.PURUSOTTAM COURT |Dtd. WRIT (Seat
78 |17283/2025104.03.2025 o5, 5005 |cRULT NO. 6 [2025-03- |BRANCH-3 TZ;
03
CRLA— COURT |Order (Seat
79 [17284/2025(04.03.2025 o0 |D. K. NAIK NO. 2 |Dtd. No-
OLD |2025-04- 14)




10

Order
80 117285/202504.03.2025 |"E(C)~ LENKA EgURg ptd. WRIT ésfat
U 4389/2025 © “12025-03- |BRANCH-6 |.°
OLD 26)
03
CRLA COURT giier (Seat
81 [17286/2025(04.03.2025 |/ /0., K. BEHERA NO. 2 |5l o No-
OLD 26)
28
Order
82 117287/202504.03.2025 |VE(C)~ LENKA EgURg Dtd. WRIT éifat
T 5407/2025 i 2025-03- |BRANCH-8
OLD 41)
03
N COURT giger (Seat
83 [17289/2025(04.03.2025 oo o, C. ROUT NO. 2 |0l o No-
OLD 41)
28
S~ COURT giier (Seat
84 |17290/2025(04.03.2025 |l .00 K PARIDA No. 2 |5 No-
OLD 41)
03
N COURT giier (Seat
85 [17292/2025(04.03.2025 |Zo,o-0 C. PANDA NO. 2 |0l o No-
OLD 41)
28
Order
86 |17293/202504.03.2025 |VE(C)~ PARIDA EgURg Dtd. WRIT éifat
P2 5852/2025 " 4 12025-03- |BRANCH-8
OLD 42)
03
— COURT gijer (Seat
87 |17295/2025(04.03.2025 | jootn o, SAMAL NO. 2 |5l o No-
OLD 42)
28
Order
88 |17296/202504.03.2025 |VE(C)- PARIDA EgURg Dtd. WRIT éifat
P2 5803/2025 " “12025-03- |BRANCH-4
OLD 46)
03
WP (C) - COURT gijer (Seat
89 [17298/2025(04.03.2025 o ) |s CH DASH NO. 2 [00r o No-
OLD 46)
03
Order
90 |17300/2025(04.03.2025 |"E{C) - NAYAK ESURg ptd. WRIT ésﬁat
U 2732/2025 © “12025-02- |BRANCH-3 |- °
OLD 11)
28
— COURT giier (Seat
91 |17301/2025(04.03.2025 |_jg0t0 C. PANDA NO. 2|5l o No-
OLD 11)
28
Order
COURT
CONTC- Dtd. (Seat
92 17303/2025(04.03.2025 [oo0 " o, R C MUDULI NO. 2 |00 o, |CONTEMPT |( ®%
OLD
25
CONTC- COURT |Order (Seat
93 [17305/2025(04.03.2025 |, o000, R C MUDULI o 2 ot Moo o)




OLD |2025-04-
25
Order
COURT
CONTC- Dtd. (Seat
94 |17307/2025/04.03.2025 |00 [R C MUDULI R Nece)
OLD
25
WP (C) - COURT giger WRIT (Seat
95 |17309/202504.03.2025 |;5,0" 0, [P BEHERA NO. 2 |505e 0o- |mmanchg NO
OLD 38)
28
court |Order (Seat
96 117311/202504.03.2025 |"E(C)= N MALLICK No. 2 Ptd- WRIT No-
T 17201/2023 ’ 2025-02- |BRANCH-4
OLD 38)
28
Order
COURT (Seat
WP (C) - DEBABRATA Dtd. ©
97 |17312/202504.03.2025 35500 o0 i T No
OLD 38)
03
P (C) - COURT giger (Seat
98 [17314/2025(04.03.2025 [, o’ oo |P K MISHRA T . No-
OLD 38)
28
WP (C) - COURT gijer giiECH (Seat
99 |17316/202504.03.2025 |3000° . K C SAMAL ggb 2 |5025-03- | (DTVISTON ng)
03 BENCH-3)
Order
COURT
WP (C) - Dtd. WRIT (Seat
100 |17318/2025/04.03.2025 )00 . M R SAHOO NO. 2|5 03~ |BRANCH-1 |Nel)
OLD
03
Order
COURT (Seat
WP (C) - BTJAYALAXMI Dtd. WRIT ©
101 |17320/202504.03.2025  [Soo00 | s NO. 2 |)058 ga lhonnonog [NO
OLD 39)
03
M/S. DR. order
B (C) - PURUSOTTAM COURT | *% - (Seat
102 [17322/2025 04.03.2025 CHULI, MRS. NO. 2 N . INo-
3490/2025 |J - o0 oLb 3225 03- |BRANCH-8 | .
NATH
WP (C) - COURT gijer WRIT (Seat
103 |17323/202504.03.2025 |/ o0="°  |S GUPTA NO. 2 |5055 03 |mmancHes MO
OLD 47)
03
— COURT giier (Seat
104 [17325/2025/04.03.2025 |10 " . [R.K SAHOO NO. 2 |, 00: 1o [BAIL-2 No-
OLD 17)
03
SLAPL. COURT giier (Seat
105 [17327/2025(04.03.2025 [0 " |HK MOHANTA T No-
OLD 17)
03
— COURT giier (Seat
106 |17329/2025(04.03.2025 [ " DK NAIK ggb 2 |5095-03- T?;

03




_ COURT (Seat
107 |17336/2025|04.03.2025 ?222532024 K DAS NO. 2 No-
OLD 17)
WP (C) - COURT giier WRIT (Seat
108 |17349/2025|04.03.2025 | 02", o D P DASH NO. 2 | 0se_0o- |ranch_g NO~
OLD 41)
28
WP (C) - COURT giger EEiECH (Seat
109 |17350/2025/04.03.2025 4126/2025 D P DASH ggb 2 2025-02- | (DIVISION Tg;)
28 BENCH-3)
Order
(Seat
CONTC- COURT |Dtd.
110 117351/2025|04.03.2025 902/2025 |K K NATH NO. 5 15000-01- No-
121)
01
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
111 [17352/2025/04.03.2025 ;o o0%) 0,0 M K RATH No. 5 |2025-02- |BRANCH-S §§>
25
Order
(Seat
WP (C) - COURT |Dtd. -
112 |17353/2025/04.03.2025 5761/2025 M K RATH NO. 5 |2025-02- No
23)
25
Order
(Seat
WP (C) - COURT |Dtd. -
113 |17354/2025/04.03.2025 oo 7" o o M K RATH No. 5 |2025-02- No
23)
25
Order
(Seat
WP (C) - COURT |Dtd. -
114 |17355/2025/04.03.2025 5776/2025 M K RATH No. 5 |2025-02- No
23)
25
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
115 [17356/2025|04.03.2025 oo 0% o o M K RATH No. 5 |2025-02- |BRANCH-4 §2>
25
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
116 (17357/2025/04.03.2025 5791/2025 M K RATH NO. 5 2025-02- |(DIVISION Tgé)
25 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
117 117358/2025/04.03.2025 |0 0% 50,5 (D SAMAL NO. 5 12025-02- |BRANCH-5 gg)
25
Order
WP (C) - COURT |Dtd. WRIT (Seat
118 [17359/2025/04.03.2025 o 7", oo |R K DEHURY NO. 5|2025-02- |BRANCH-1 INo-4)
25
Order
CRLA- COURT |Dtd. (Seat
119 |17360/2025|04.03.2025 847/2024 |F K BEHERA NO. 5 |2025-06- No-4)
17
. COURT giier MISC. (seat
120 |17361/2025/04.03.2025 [ g0, 0o, P K LENKA gg. 2025-03— 2E§EAL No—9)

03




COURT

Order

CRLMC- Dtd. CRIMINAL |(Seat
121 [17362/2025 |04.03.2025 | /077 o |S MOHANTY Tg. 9095-05- |rsc Noooy
05
CRLMA- COURT giger (Seat
122 {17363/2025 |04.03.2025 | "', B BEHERA NO. |, 55s_p3. [BAIL-2  |No-
14 16)
03
WP (C) - COURT giier WRIT (Seat
123 |17364/2025 |04.03.2025 |go o> D D MOHANTY NO.  |Jooe 03 |lmmanchoa MO
14 27)
03
WP (C) - COURT giger giiECH (Seat
124 |17365/2025 |04.03.2025 |3,527> 0, |S S BISWAL TZ. 2025-03— | (DIVISTON TT;)
03 BENCH-3)
WP (C) - COURT giier gEiECH (Seat
125 |17366/2025 |04.03.2025 |3, 020" M NAYAK Ti. 2025-03— | (DIVISTON TT;)
03 BENCH-3)
WP (C) - COURT gijer giiﬁcn (Seat
126 |17367/2025 |04.03.2025 |30, >)> 0, |S S BISWAL TZ. 2025-03— | (DIVISTON T;;)
03 BENCH-3)
WP (C) - COURT giger giiECH (Seat
127 |17368/2025 |04.03.2025 |30 )" M NAYAK Ti. 2025-03— | (DIVISTON ng)
03 BENCH-3)
Order
COURT
CONTC- Dtd. (Seat
128 {17369/2025 |04.03.2025 | c,0 >0 M NAYAK NO. | ooi g3 |CONTEMPT | o2
14
03
Order
129 17370/2025 |04.03.2025 |VE(C)~ P. R. SWAIN EgURT ptd. WRIT éifat
s 5040/2025 | - * |2025-03- [BRANCH-5
14 21)
03
WP (C) - COURT giier giiﬁcn (Seat
130 |17371/2025(04.03.2025 |L 09" o |P.R.SWAIN TZ. 2025-03— | (DIVISTON ng)
03 BENCH-1)
S~ COURT giier (Seat
131 |17372/2025 |04.03.2025 |/ o)>0 . [P. R. SWAIN NO. | o5e g3 No-
14 103)
03
Order
COURT
WP (C) - DILLIP KUMAR Dtd. WRIT (Seat
132 117373/2025104.03.2025 |35, 05024 [MALLICK Ti' 2025-02- |[BRANCH-1 |No-2)
28
WA- COURT giier (Seat
133 |17374/2025|04.03.2025 |35 0., |NIRANJAN ROUT NO. | ooe gae Noca)
14
25
COURT |Order (Seat
134 |17375/2025 |04.03.2025 ?S;§>2025 SUMAN MITRA NO.  |Dtd. e [No-
14 2025-03- 13)




03

S COURT giger (Seat
135 (17376/2025(04.03.2025 |Loo0"°  |SUMAN MITRA NO.  |Jooe o5 No-
14 13)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
136 [17377/2025|04.03.2025 | )c) -, |SUMAN MITRA MO-  13025-03- |BRANCH-2 |No-9)
03
WP (C) - COURT giier WRIT (Seat
137 [17378/2025(04.03.2025 |Lo 207 |SUMAN MITRA NO.  1ooi sl lemamcnos NO-
14 13)
03
WP (C) - COURT giier WRIT (Seat
138 |17379/202504.03.2025 |- ' o |SUMAN MITRA NO. oot 03— lmmancH-a |NO™
14 46)
03
WP (C) - COURT giier EEiECH (Seat
139 (17380/2025/04.03.2025 5789/2025 SUMAN MITRA Ti. 2025-03- | (DIVISION Tig)
03 BENCH-2)
WP (C) - COURT giier giiﬁcn (Seat
140 |17381/2025|04.03.2025 | o5 . |SUMAN MITRA Ti. 2025-03— | (DIVISION TS;)
03 BENCH-2)
WP (C) - COURT giger WRIT (Seat
141 [17383/2025(04.03.2025 |50 %> . M. R. ROUTRAY NO. oo 00— |mancho3 NOT
14 11)
28
WP (C) - COURT gijer giiﬁcn (Seat
142 117384/2025/04.03.2025 5715/2025 P. K. MISHRA Ti. 2025-03- | (DIVISION Tgé)
03 BENCH-1)
— COURT giier (Seat
143 [17385/2025(04.03.2025 | ,00" . |3 R BISWAL T S No-
14 108)
03
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
144 [17386/2025(04.03.2025 |3 50" IN.K.ROUT o, 5 |2025-03- |BRANCH-5 2;)
21
Order
(Seat
CRLMP- COURT |Dtd.
145 17387/2025(04.03.2025 |/ -0 |J.J. PRADHAN v, 5 |2025-03- No-
32)
03
Order
(Seat
RPFAM- COURT |Dtd.
146 117388/2025/04.03.2025 |, 505 G.B.PARIDA NO. 3 12025-03- No-
32)
21
Order
(Seat
RPFAM- COURT |Dtd.
147 [17389/2025(04.03.2025 | ochoo, M.SAHOO vo. 3 |2025-04- No-
32)
17
WP (C) - COURT |Order (Seat
148 |17390/202504.03.2025 | oo, R.CH.ROUT NS Neilie N




2025-04- 32)
07
Order
(Seat
WP (C) - COURT |Dtd. N
149 |17391/2025/04.03.2025 5962/2025 . SAHU NO. 6 12025-03— No
32)
06
Order
(Seat
WP (C) - COURT |Dtd. -
150 17392/2025(04.03.2025 | %) (o |S.DAS No. 6 |2025-03- No
32)
12
Order
(Seat
WP (C) - COURT |Dtd. N
151 |17393/2025/04.03.2025 28820/2024 .NAYAK NO. 6 12025-03— No
32)
03
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
152 |17394/2025|04.03.2025 5012/2025 .K.MISHRA No. & |2025-03- |BRANCH-4 SZ)
03
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
153 117395/202504.03.2025 | Joo0 o0 K. SWAIN No. 119996-12- |BRANCH-4 EZ)
31
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
154 |17396/2025|04.03.2025 5001/2025 .K.MISHRA NO. 12025-03- |(DIVISION ng)
03 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. -
155 |17397/2025/04.03.2025 5849/2025 .K.ROUT NO. 6 12025-03— No
103)
25
Order
156 17398/202504.03.2025 |"E(C)~ C.MUDULI ;gURg btd. WRIT éifat
: : 5098/2025 T ) 9999-12- |BRANCH-3
OLD 13)
31
Order
COURT
RSA- Dtd. SECOND (Seat
157 17399/2025(04.03.2025 | ,0° o, MOHARANA Tg. 9999-12- |APPEAL  |No-4)
31
Order
COURT
RSA- Dtd. SECOND (Seat
158 |17400/202504.03.2025 27/2024 NAYAK TS. 9999-12- |APPEAL No-4)
31
WA- COURT giier (Seat
159 17401/2025|04.03.2025 |0 0 0o, |D.K.MOHANTY NO. | oos_0ae No-4)
12
25
Order
COURT
WP (C) - Dtd. (Seat
160 |17402/2025(04.03.2025 | /"0 0 o |P.K.MISHRA NO. 2 | 0oc_05e No—4)
OLD
24
Order
COURT
RSA- Dtd. SECOND (Seat
161 [17403/2025/04.03.2025 |0 - oo MOHARANA gg. 2025-03- |APPEAL  |No-3)
21
1162 |17404/2025(04.03.2025 |WA- .DAS (COURT |Order |(Seat




2751/2024 NO. Dtd. No-23)
23 2025-03-
03
Order
COURT
RSA- Dtd. SECOND (Seat
163 |17405/2025(04.03.2025 149/2022 |8 K DASH gg. 2025-05- |APPEAL No1)
05
Order
COURT
164 117406/202504.03.2025 |"E(C)~ G.SATAPATHY No. Ptd. (Seat
4078/2025 2025-03- No-1)
23
03
Order
COURT
RSA- Dtd. SECOND (Seat
165 |17407/202504.03.2025 202/2017 |F N NAYAK If<2) 5025-05- |APPEAL No-2)
05
COURT gijer (Seat
166 /17408/2025/04.03.2025 |[WA-16/2025 |D.K.MOHANTY NO. :
2025-02- No-2)
12
25
Order WRIT
COURT (Seat
WP (C) - KANTHAMANT Dtd. BRANCH -
167)/17408/2025)104.03.2025 1678/2025 |SAHOO gfb 2 19999-12- (DIVISION T84)
31 BENCH-1)
Order
COURT (Seat
WP (C) - SAMBEET Dtd. WRIT -
168 117410/202504.03.2025 56/2025 PATTANAYAK NO. 215 025-02- |BRANCH-7 |N©
OLD 15)
28
COURT gijer (Seat
169 (17411/2025/04.03.2025 |WA-15/2025 |D.K.MOHANTY NO. 2 . No-
oLp | |2025-02- 15)
25
Order
170 |17412/2025/04.03.2025 we (C) - K K NATH EgURT Dtd. WRIT éiﬁat
T 15012/2012 : 2025-04- |BRANCH-7
21 10)
25
COURT gijer (Seat
171 |17413/2025/04.03.2025 |WA-11/2025 |D.K.MOHANTY NO. : No-
1 2025-02- 10
25
Order
COURT (Seat
WP (C) — LAKSMIDHAR Dtd. WRIT "
172 |17414/202504.03.2025 10652/2021 [kaBT NO. 2025-03- |prancH_g NO
21 42)
03
COURT giier (Seat
173 /17415/2025/04.03.2025 |WA-5/2025 |D.K.MOHANTY NO. : No-
1 2025-02- 42)
25
Order
COURT (Seat
WP (C) — PRASANNA Dtd. WRIT "
174 117416/2025104.03.2025  |co91/5054 |KUMAR ROUTRAY NO- 15 025-03- |BrancH-7 [N©
21 44)
03
A COURT giier (Seat
175 |17417/2025|04.03.2025 3512/2024 |D-K-MOHANTY 12«1) 202502~ 122)—

25




Order

HA— COURT Dtd (Seat
176 [17418/202504.03.2025 |J4oc ooo, |D.K.MOHANTY O No-
21 44)
25
WP (C) - COURT giger WRIT (Seat
177 |17419/202504.03.2025 4228/2025 | MOHARANA NO. 2025-03— |BRANCH-6 |NOT
21 16)
03
S~ COURT giier (Seat
178 [17420/2025|04.03.2025 | ¢, oo - |S DASH NO.  |oooi oae No-
21 16)
03
WP (C) - COURT giger EEiECH (Seat
179 [17421/202504.03.2025 [J7_~ 0 o |A MOHANTY gg. 2025-03- | (DIVISION Tig)
03 BENCH-2)
Order
COURT
WP (C) - Dtd. WRIT (Seat
180 [17422/202504.03.2025 |7 - -, M BEHERA gg. 2025-04- |[BRANCH-2 |No-6)
21
Order
181 [17423/2025 04.03.2025 |"E(C)~ J. KAMILA ESURT btd. WRIT ésfat
U 2395/2025 |°° * 12025-01- [BRANCH-7 |.°
12 44)
30
P (C) - COURT giger (Seat
182 |17424/2025|04.03.2025 |0, /o0 c |P K MOHANTY T No-
12 44)
10
Order
183 117425/2025 [04.03.2025 |"E(C)~ A.K.MISHRA EISURT btd. WRIT éifat
Yo 326/2025 e * |2025-02- |BRANCH-4
12 19)
24
Order
ABLAPL- COURT |Dtd. (Seat
184 [17426/2025|04.03.2025  ['c /0, oo5 R R NAYAK N6, 2 |2024-04- |[BRIL-2 Now8)
22
Order
WA- COURT |Dtd. (Seat
185 |17427/202504.03.2025 S0 oo, |D.K.MOHANTY 56, 2 |2025-02- No-8)
25
Order WRIT (Seat
WP (C) - PRAKASH COURT |Dtd. BRANCH
186 117428/2025104.03.2025 |59 019055 |CHANDRA DASH NO. 2 12025-03- |(DIVISION T84)
03 BENCH-1)
Order
ABLAPL- COURT |Dtd. (Seat
187 117429/2025/04.03.2025 [/ o’ 553 [P PARIDA NO. 2 |2024-03- [BAIL-2 No-9)
01
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
188 [17430/202504.03.2025 |c0o 00 o |S.K.SAHU 0. 2 |2025-03- |BRANCH-6 gg)
03
Order (Seat
WP (C) - COURT WRIT -
189 [17431/202504.03.2025 |7, o700 |A MOHANTY o, 2 5825—03— ERANCEH-] Tg)




03

Order (Seat
WP (C) - COURT |Dtd.
190 |17432/2025|04.03.2025 5239/2025 T.K.NAYAK NO. 1 9999-12- No
10)
31
Order
WP (C) - COURT Dtd. WRIT (Seat
191 |117433/2025|04.03.2025 4678/2025 |S-K-ROUTRAY NO. 1 /2025-03- BRANCH-1 |No-3)
20
Order
(Seat
WP (C) - COURT Dtd. WRIT _
192 |17434/2025|04.03.2025 5617/2025 S.C.ACHARYA NO. 1 12025-03- |BRANCH-8 Ei)
03
- COURT giger (Seat
193 |17435/2025|04.03.2025 1196/2025 P K MOHANTY NO. 2025-02— No-
21 41)
10
Order
(Seat
WP (C) - COURT Dtd. N
194 117436/2025/04.03.2025 |, 0, q,5 |T.K.NAYAK NO. 1 19999-12- No
41)
31
Judgement
(Seat
WA- COURT Dtd.
195 |17437/2025|04.03.2025 3480/2024 D.K.MOHANTY NO. 1 .2025-02- No-
41)
25
Order
(Seat
WA- COURT |Dtd.
196 117438/2025/04.03.2025 |30 /505, |D-K.MOHANTY NO. 1 12025-02- No-
41)
25
Judgement
(Seat
WA- COURT Dtd.
197 |17439/2025|04.03.2025 3496/2024 D.K.MOHANTY NO. 1 .2025-02- No-
41)
25
Judgement
(Seat
WA- COURT |Dtd.
198 |17440/2025|04.03.2025 3497/2024 D.K.MOHANTY NO. 1 12025-02- No-
41)
25
Judgement
(Seat
WA- COURT Dtd.
199 |17441/2025|04.03.2025 3498/2024 D.K.MOHANTY NO. 1 12025-02- No-
41)
25
Order
(Seat
CRLMC- COURT |Dtd.
200 |17442/2025/04.03.2025 755/2025 R K SARANGI NO. 1 .2025-03- No-
41)
03
WP (C) - COURT giier giiECH (Seat
201 117443/2025]04.03.2025 | J c00"5q,5 |G- SUNDARA ggb 2 19999-12- | (DIVISION ng)
31 BENCH-1)
— COURT gijer (Seat
202 |17444/2025/04.03.2025 1405/2025 K S SAHOO NO. 2 2025-03— No-
OLD 104)
03
BLAPL- COURT |Order (Seat
203 |17445/2025/04.03.2025 1114/2025 R K MALLICK NO. 2 Dtd. No-—




OLD [2025-03- 104)
03
— COURT giier (Seat
204 |17446/202504.03.2025 500" oo M R SAHOO NO. 2 )0l oo No-
OLD 104)
25
—— COURT giger (Seat
205 17447/2025 04.03.2025 GANESH SAHOO NO. 2 : No-
1414/2025 2025-03-
OLD 104)
03
— COURT giier (Seat
206 |17448/202504.03.2025 7000 o |T R DAS NO. 2 [J0oi s No-
OLD 104)
03
Order
COURT (Seat
BLAPL- MRUTYUNJAYA Dtd.
207 |17449/202504.03.2025 |00 o0 S ey NO. 2 )0 o3e No-
OLD 104)
03
Order
COURT (Seat
BLAPL- SOUMYA Dtd.
208 [17450/202504.03.2025 | Y0 oo, oann ot pas NO. 2|0 0l s No-
OLD 104)
03
— COURT giier (Seat
209 [17451/2025/04.03.2025 |7/ /0 "o |T R DAS NO. 2 S0l o3 No-
OLD 104)
03
Order
COURT
BLAPL- Dtd. (Seat
210 |17452/2025|04.03.2025 |/ |T R DAS NO. 2 |jooi_ g3 [BAIL-1 No—6)
OLD
03
Order
COURT
BLAPL- Dtd. (Seat
211 |17453/202504.03.2025 [/ o M N MOHANTY NO. 2 | 00l e No—6)
OLD
03
Order
COURT
BLAPL- Dtd. _ (Seat
212 |17454/202504.03.2025 "o 0 o |T R DAS NO. 2 |jooi_ g3 [BAIL-1 No_5)
OLD
03
Order
COURT
CONTC- Dtd. (Seat
213 |17455/202504.03.2025 | ;oo - o, [P K MOHANTY NO. 2|00l gpo |CONTEMPT | o7
OLD
28
Order
COURT
CRLMC- Dtd. (Seat
214 |17456/202504.03.2025 |07~ . [P K JENA NO. 2 )0 o3e No—7)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
215 |17457/2025]04.03.2025 | /0" 5, M C MOHANTY NO. 2 15055 _03- No-7)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
216 |17458/202504.03.2025 |- "~ . B B MALLICK NO. 2 )0 o3e No—7)
OLD
03
217 |17459/2025(04.03.2025 |CRLMC- HEMANTA KUMAR C. (COURT |Order |(Seat




601/2025 MOHANTA NO. 2 |Dtd. No-7)
OLD 2025-03-
03
Order
COURT
CRLMC- Dtd. (Seat
218 |17460/2025|04.03.2025 559/2025 K PANDA NO. 2 2025-03— No-7)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
219 117461/2025(04.03.2025 3344/2024 K DAS NO. 2 2025-02— No-7)
OLD
13
Order
COURT
CRLMC- Dtd. (Seat
220 117462/2025(04.03.2025 643/2025 K JENA NO. 2 2025-03— No-7)
OLD
03
Order
COURT
CRLMC- Dtd. CRIMINAL | (Seat
221 117463/2025/04.03.2025 722 /2025 K JENA NO. 2 2025-03- MISC No-2)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
222 117464/2025/04.03.2025 780/2025 K DASH NO. 2 2025-03— No-2)
OLD
03
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
223 117465/2025|04.03.2025 748/2025 SUNDARAY NO. 2 2025-03- MISC No-6)
OLD
03
Order
COURT
CRLMC- Dtd. CRIMINAL | (Seat
224 117466/2025|04.03.2025 745/2025 R SAHOO NO. 2 5025-03—~ |MISC No-6)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
225 117467/2025/04.03.2025 714/2025 B MALLICK NO. 2 2025-03 No-6)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
226 (17468/2025|04.03.2025 712/2025 NAYAK NO. 2 2025-03— No-6)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
227 117469/2025(04.03.2025 698/2025 K MISHRA NO. 2 2025-03— No-6)
OLD
03
Order
COURT
CRLMC- Dtd. (Seat
228 (17470/2025|04.03.2025 679/2025 SAHOO NO. 2 2025-03 No-6)
OLD
03
Order
COURT
229 117471/2025(04.03.2025 12O~ N SETHI No. 2 Ptd- Sy
500/2024 2025-02- No-6)
OLD
19
FAO- COURT giier MISC. (Seat
230 |17472/2025/04.03.2025 |50 50, R SENAPATI Iil(5) 2095-02— z;EgEAL No-5)

14




COURT

Order

CRLMC- Dtd. (Seat
231 |17473/2025|04.03.2025 849/2025 D P DASH NO. 5025-03— No-5)
15
03
Order
COURT
CRLMC- Dtd. (Seat
232 117474/2025(04.03.2025 834/2025 J P KAR NO. 5025-03— No-5)
15
03
Order
COURT
CRLMC- Dtd. CRIMINAL (Seat
233 117475/2025|04.03.2025 828/2025 S P NAYAK Tg. 2025-03—~ MISC No-3)
03
Order
COURT
CRLMC- Dtd. (Seat
234 117476/2025/04.03.2025 827/2025 S P NAYAK NO. 2025-03— No-3)
15
03
Order
COURT
TRPCRL- Dtd. (Seat
235 1(17477/2025|04.03.2025 112/2024 G R PATRA NO. 5025-03- No-3)
15
03
Order
COURT
WP (C) — Dtd. (Seat
236 117478/2025/04.03.2025 32364/2024 A K SWAIN NO. 2025-03— No-3)
20
12
Order
COURT
WP (C) - Dtd. (Seat
237 117479/2025|04.03.2025 5176/2025 L D KABI NO. 5025-03— No-3)
20
03
Order
238 |17480/2025|04.03.2025 |"E{C) - K C PANDA EISURT ptd. WRIT éifat
: : 1371/2025 : 2025-03- |BRANCH-6
20 24)
03
N COURT giier (Seat
239 117481/2025|04.03.2025 630/2025 P K PARIDA NO. 5025-03— No-
20 24)
03
Order
COURT (Seat
WP (C) — DURGA CHARAN Dtd. _
240 |17482/2025|04.03.2025 5845/2025 |DEY NO. 2025-03- No
20 24)
03
Order
CRLA- COURT Dtd. CRIMINAL |(Seat
241 |17483/2025|04.03.2025 376/2007 M.K.MOHANTY NO. 1 12025-04- |APPEAL No-1)
04
Order
WP (C) — COURT Dtd. WRIT (Seat
242 117484/2025(04.03.2025 24439/2019 D.K.MOHANTY NO. 1 |2025-02- |BRANCH-2 [No-8)
25
Order
CONTC- COURT |Dtd. (Seat
243 117485/2025|04.03.2025 5510,2024 A. K. MISHRA NO. 1 12025-02- CONTEMPT No-6)
28
Order
WA- COURT WRIT (Seat
244 117486/2025|04.03.2025 553/2024 P. K. LENKA NO. 1 Dtd. APPEAL No-5)

2025-03-




03

Order
WA- COURT |Dtd. WRIT (Seat
245 117487/2025(04.03.2025 1177/2024 S. DAS Cc.O. NO. 1 12025-03- |APPEAL No-3)
03
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
246 (17488/2025/04.03.2025 25462024 P. K. MISHRA |[C.O. Tg. 5024-11- MISC No-6)
22
Order
COURT
ABLAPL- Dtd. (Seat
247 117490/2025(04.03.2025 1961/2025 S K SUNDARA Cc.O. NO. 2025-04- No-6)
17
23
Order WRIT
WP (C) - Dtd. BRANCH (Seat
248 |17155/2025(04.03.2025 |7, 5 |KARTIK KURMY |GENERAL 2025-02- | (DTVISTON Tig)
05 BENCH-2)
MACA- PRATAP KUMAR giier MISC. (Seat
249 [17157/2025 (04.03.2025 |00 00 Lo GENERAL 2025-01- RPPEAL | o3
SEC.
13
Order
ABLAPL- SURYAKANTA Dtd. (Seat
250 |17158/2025(04.03.2025 100 0 |0 anparra |CENERAL S09a-11- NoeT)
27
Order
ABLAPL- SURYAKANTA Dtd. (Seat
251 117159/2025|04.03.2025 13052/2024 DASMOHAPATRA GENERAL 2025-02— No-7)
24
Order
BLAPL- BATSHNAB Dtd. (Seat
252 117161/2025(04.03.2025 1419/2025 |CHARAN PATRA GENERAL 2025-03— No-7)
03
Order
SA- AKSHAYA KUMAR Dtd. SECOND (Seat
253 117162/2025|04.03.2025 326/1989 BEHERA GENERAL 5025-02- |APPEAL No-3)
25
BLAPL- RAJENDRA gi:er (Seat
254 117163/2025(04.03.2025 1434/2025 NARAYAN ROUT GENERAL 2025-03 BATL-1 Tg;
03
Order (Seat
BLAPI— UMA SHANKAR Dtd.
255 117164/2025|04.03.2025 1469/2025 |PATEL GENERAL 2025-03— No-
15)
03
Order
CRLMC- MAHESWAR JATT Dtd (Seat
256 |17165/2025(04.03.2025 3916/2024 | ADVOCATE GENERAL 2025-03 No-
15)
03
CRLMC- DILLIP KUMAR giier (Seat
257 117208/2025|04.03.2025 647/2025 NANDA GENERAL 2025-02— No-
15)
19
CRLREV- DILLIP KUMAR Order CRIMINAL |(Seat
258 |17222/2025(04.03.2025 34/2025 NANDA GENERAL Dtd. REVISION No-5)




2025-03-
03

Petition
WP (C) - SURYA NARAYAN ; (Seat
259 117267/2025/04.03.2025 13200/2015 BEHERA GENERAL With No-5)
Annexures
Petition (Seat
WP (C) - SURYA NARAYAN ; WRIT -
260 |17273/2025(04.03.2025 6891/2016 |BEHERA GENERAL With BRANCH-¢ MO
Annexures 30)
Petition (Seat
WP (C) - SURYA NARAYAN ) WRIT -
261 117343/2025/04.03.2025 20762/2020 BEHERA GENERAL With BRANCH-5 No
Annexures 47)
Order
(Seat
CMP- PRASANTA Dtd.
262 117382/2025/04.03.2025 1431/2024 |KUMAR PATRI GENERAL 5025-01— 23;
31
SA- SECOND (Seat
263 117166/2025|04.03.2025 190/1995 B K DALAI GENERAL APPEAL No-3)
(Seat
WP (C) - WRIT -
264 (17168/2025/04.03.2025 43100/2023 K SAHOO GENERAL BRANCH-3 gg)
Order
(Seat
WP (C) - Dtd. WRIT -
265 1(17169/2025/04.03.2025 4927/2025 M. K. PANI GENERAL 2025-02— |BRANCH-8 No
42)
28
Order
(Seat
WP (C) - Dtd. WRIT -
266 |17192/2025/04.03.2025 )50 0. [D BISWAL GENERAL 2025-02- |BRANCH-1 gi)
19
3 (Seat
267 [17193/2025(04.03.2025 (ABLAPL S K MOHARANA |GENERAL BATL-2  |No-
5310/2020 10)
CONTC- (Seat
268 17196/2025/04.03.2025 U CHHOTRAY GENERAL No-
8223/2024 10)
CRLMP- (Seat
269 (17199/2025(04.03.2025 M KAUSHIK GENERAL No-
1568/2024 10)
Order
(Seat
WP (C) - Dtd. WRIT -
270 [17202/202504.03.2025 | 0o0'nq,5 |D BISWAL GENERAL 2025-02- |prancH_3 NO
33)
19
Order
WP (C) - ASHOK KUMAR Dtd WRIT (Seat
271 [17214/2025104.03.2025 159955025 |MoHANTY GENERAL 2025-03- |BRANCH-8 ﬁi;
03
WP (C) — (Seat
272 117220/2025/04.03.2025 2576/2002 S DAS GENERAL No-
41)
Order
(Seat
WP (C) - Dtd. WRIT -
273 |17225/202504.03.2025 | o020 0o, [B. D. BISWAL |GENERAL 2025-01- |BRANCH-8 128)
30
RPFAM- FIRST (Seat
274 117226/2025(04.03.2025 362/2023 |D SETHY GENERAL APDEAL No-5)




CVA- (Seat
275 117227/2025(04.03.2025 19/1998 L D SAHU GENERAL No-5)
oJc- (Seat
276 (17228/2025|04.03.2025 13100/1997 G R PATRA GENERAL No-5)
WP (C) - (Seat
277 117230/2025|04.03.2025 10341/2005 PC DAS (2) GENERAL No-5)
Order
CRLA- PRASANTA Dtd. (Seat
278 |17231/2025(04.03.2025 1172/2024 |KUMAR ROUTRAY GENERAL 2025-03— No-5)
03
RSA- SECOND (Seat
279 117232/2025(04.03.2025 533/2016 B DAS GENERAL APPEAL No-5)
(Seat
oJc- WRIT
280 117235/2025/04.03.2025 9083/1997 B DAS GENERAL BRANCH-4 Tg;
Order
(Seat
BLAPL- PRASANTA Dtd.
281 117239/2025/04.03.2025 1443/2025 KUMAR ROUTRAY GENERAL 2025-03— BAIL-1 Tz;
03
(Seat
WP (C) - WRIT -
282 117240/2025/04.03.2025 11790/2022 A K TRPATHY GENERAL BRANCH-6 gg)
Order
(Seat
BLAPL- PRASANTA Dtd.
283 117242/2025/04.03.2025 1454/2025 |KUMAR ROUTRAY GENERAL 5025-03— gg;
03
(Seat
WP (C) - WRIT N
284 117243/2025/04.03.2025 4541/2025 H K MALLICK GENERAL BRANCH-8 28)
Order
ABLAPL- Dtd. _ (Seat
285 117244/2025/04.03.2025 1971/2025 S. CHOUDHURY |GENERAL 2025-02- BAIL-2 No-8)
28
Order
ABLAPL- Dtd. _ (Seat
286 (17246/2025|04.03.2025 9863/2024 S. CHOUDHURY |GENERAL 2025-02— BAIL-1 No-5)
25
Order
WP (C) — MANOJ KUMAR Dtd. WRIT (Seat
287 117249/2025/04.03.2025 5616/2025 |PANT GENERAL 2025-03- |BRANCH-1 |No-4)
03
(Seat
WP (C) - WRIT -
288 117250/2025/04.03.2025 6607/2017 D K MOHANTY GENERAL BRANCH-6 gg)
Order
CRLMC- ACHYUTANANDA Dtd. (Seat
289 (17252/2025(04.03.2025 4110/2024 |PATTANATK GENERAL 2025-02— No-
35)
11
(Seat
WP (C) - WRIT -
290 117253/2025/04.03.2025 21072/2022 D K MOHANTY GENERAL BRANCH-4 Ts)
(Seat
WP (C) - WRIT N
291 117254/2025/04.03.2025 14329/2016 D K MOHANTY GENERAL BRANCH-4 No

27)




(Seat

WP (C) - WRIT N
292 117255/2025/04.03.2025 15325/2016 D K MOHANTY GENERAL BRANCH-5 gg)
WP (C) - WRIT (Seat
293 117256/2025|04.03.2025 4359/2017 D K MOHANTY GENERAL BRANCH-7 |No-5)
(Seat
WP (C) — WRIT _
294 117257/2025/04.03.2025 17289/2015 D K MOHANTY GENERAL BRANCH-2 gg)
0JC— (Seat
295 117258/2025/04.03.2025 B BEHERA GENERAL No-
9880/1993
45)
WP (C) — WRIT (Seat
296 (17259/2025|04.03.2025 36816/2021 D K MOHANTY GENERAL BRANCH-7 |No-5)
WP (C) — (Seat
297 117260/2025/04.03.2025 24981/2024 J C BARAL GENERAL No-5)
0JCc- (Seat
298 117261/2025/04.03.2025 9280/1993 B BEHERA GENERAL No-5)
(Seat
WP (C) - WRIT N
299 117262/2025/04.03.2025 1382/2025 P K MOHANTY GENERAL BRANCH=7 Tg)
(Seat
WP (C) - WRIT N
300 |17263/20251(04.03.2025 4594/2025 P K MOHANTY GENERAL BRANCH-7 gg)
WRIT
(Seat
WP (C) — BRANCH _
301 |17288/20251(04.03.2025 18415/2020 B R SENAPATI |GENERAL (DIVISION T87)
BENCH)
WRIT
(Seat
WP (C) — BRANCH B
302 117291/2025/04.03.2025 1107/2025 A T NAYAK GENERAL (DIVISION ng)
BENCH-3)
FA- FIRST (Seat
303 117294/20251(04.03.2025 297/1982 A PATI GENERAL APPEAL No-8)
(Seat
WP (C) - WRIT -
304 |17297/20251(04.03.2025 20529/2010 R C SAHOO GENERAL BRANCH-6 gz)
WP (C) - (Seat
305 /17299/2025/04.03.2025 7380/2019 S C DAS GENERAL No-
24)
(Seat
CRLA-
306 117302/2025/04.03.2025 P R SWAIN GENERAL No-—
965/2024 24)
WP (C) — (Seat
307 117304/2025/04.03.2025 R K BARIK GENERAL No-
2049/2025 24)
(Seat
WP (C) - WRIT -
308 117306/2025/04.03.2025 3521/2024 J LENKA GENERAL BRANCH-5 28)
WP (C) - (Seat
309 |17308/20251|04.03.2025 R K MOHABHOI |GENERAL No-
5345/2025 20)
CRLMP- WRIT (Seat
310 117310/2025/04.03.2025 114/2024 J LENKA GENERAL BRANCH-4 INo-




17)

WRIT (Seat
WP (C) — BRANCH
311 117313/2025/04.03.2025 3897/2016 Y DAS GENERAL (DIVISION ng)
BENCH-1)
WP (C) - (Seat
312 |17315/2025|04.03.2025 D SWAIN GENERAL No-
23530/2024
108)
WP (C) - (Seat
313 117317/2025/04.03.2025 M NAYAK GENERAL No-
31105/2024
108)
(Seat
WP (C) — WRIT _
314 |17319/2025|04.03.2025 15045/2020 [N K ROUT GENERAL BRANCH-2 gg)
WP (C) - WRIT (Seat
315 117321/2025/04.03.2025 15386/2024 M R SAHOO GENERAL BRANCH-1 |No-3)
(Seat
CMP- WRIT
316 |17324/20251(04.03.2025 131/2023 S R OJHA GENERAL BRANCH-6 TZ;
CRLA- CRIMINAL (Seat
317 117326/2025/04.03.2025 63/2022 A PANDA GENERAL APPEAL No-17)
CRLMC- (Seat
318 117328/2025/04.03.2025 3692/2024 H K DAS GENERAL No-17)
WP (C) — (Seat
319 /17330/2025/04.03.2025 17516/2024 ANUPAMA GENERAL No-17)
WRIT
(Seat
WP (C) — BRANCH B
320 |117331/2025/04.03.2025 7882/2024 S DASH GENERAL (DIVISION Tio)
BENCH-2)
(Seat
WP (C) - WRIT -
321 117332/2025/04.03.2025 4003/2025 L ACHARI GENERAL BRANCH-4 Tg)
MATA- FIRST (Seat
322 117333/20251(04.03.2025 51/2021 L ACHARI GENERAL APPEAL No-1)
MATA- FIRST (Seat
323 117334/2025/04.03.2025 51/2021 L. ACHARI GENERAL APPEAL No-1)
ABLAPL- (Seat
324 |117335/2025/04.03.2025 14525/2024 K DAS GENERAL No-1)
WRIT
(Seat
WP (C) — BRANCH _
325 117337/2025/04.03.2025 12140/2023 S BISWAL GENERAL (DIVISION ng)
BENCH-1)
SA- (Seat
326 117338/2025/04.03.2025 S BISWAL GENERAL No-
151/1998
102)
SECOND (Seat
327 117339/2025/04.03.2025 SA-32/1998 |J P KAR GENERAL APPEAL No-6)
WP (C) — WRIT (Seat
328 117340/2025/04.03.2025 25728/2019 N PRADHAN GENERAL BRANCH-1 |No-1)
CRLMP- (Seat
329 117341/2025/04.03.2025 1293/2015 N PRADHAN GENERAL No-1)
CRLMP- (Seat
330 |17342/20251(04.03.2025 50/2015 N PRADHAN GENERAL No-1)




WP (C) -

WRIT

(Seat

331 |17344/202504.03.2025 [ /017 N PRADHAN GENERAL o NCH_A Tg)_

332 17345/2025 [04.03.2025 252%519 N PRADHAN GENERAL e éi‘fi‘?

333 |17346/2025 04.03.2025 ?Sgﬁ’;% B K DAS GENERAL éi‘fi?

334 [17347/202504.03.2025  [[o¢07o0 o [B K DAS GENERAL Iéi‘fi)t

335 |17348/202504.03.2025 000770 (B K DAS GENERAL Iéif?‘)i
Order

336 117489/202504.03.2025 V5\7§7(§)/5025 A. K. BISWAL |GENERAL 2825_03_ Iéif?‘)i
03

NIC




